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llel.ioopter service between Airports 
and City airlines offices, Indmn Air-
lines Corporation has undertaken an 
opinion survey to ascertain airline 
pa&senger preferences. The details 
regarding fare etc. will be considered 
after the need and popularity of such 
• &ervice have been establbhed. 

Plan for Rural Areas 

198%. Shri RameSb.war Tantia: Will 
the Minister of Communit,. Develop-
_t aDd Co-oper&tloa be pleased to 
itate: 

(a) whether it is a tact that his 
Ministry has suggested to the Pbm-
ning Commission· for formulating an 
integrated plan for rural areas to 
ensure betterment of the village peo-
ple; and 

(b) if so, the reaction of the Plan-
Ring Commission thereto! 

The DePilty MiDJster in the MinIs-
k:r of Communit,. Development an. 
Co-operation (Shri Ir. -So Murth;r) : 
(a) Yes, Sir. 

(b) These suggeslions are under 
oonsideration by the Committee on 
Social Services of the National Deve-
lopment Council. 

FOOd Situation in TrIpara 

1983. Sbri Dasaratba Deb: Will the 
Minister of Food and AgrIculture be 
pleased to state: 

(a) whether G<Jvernment are awsre 
of the fact that Tribals ot the upper 
part, of Kailasahar, Dharmanagar 
and Amarpur. Sub-Division in Tripura 
have been facing serious fOOd crisis 
and the Government of Tripura is not 
taking effective measures to protect 
those affected Tribal Jhumia;; and 

(b) if 10, the step< Government pro-
pose to take in the matter? 

The Deputy Minister in the Minis-
try of FOOd and Agriculture (Sltrl 
D. R. Chavan): (a) and (b). Due to 
failure of JhU'm crop in Hill areas 
shortage of rice is reported to h'3\'e 
occurred in the Tribal areas or Knila-

sahar, Dharmanagar and ·Amarpur 
Sub-Divisions. It is, however, not 
correct that the TribaIs in these areas; 
are facing serious food crisis and 
that the Government of Trlp:ua is not 
taking effective measures to protect 
the affected Tribal Jhumias. Rice is 
being supplied to theSe areas through 
fair price shops set up i:n the affected 
areas. SpeCial Jhuroia !lettlement 
scheme on weekly payment basis i' 
being implemented and test relief 
work is undertaken, whenever re-
quired. 

Agartala-Caleutta Air Service 

1984. Shri Dasaratha Deb: Will the 
Minister of Civil Aviation be pleased 
to state: 

(oa) whether any special !lights o~ 

plane to and from Agartala-Calcutta 
were arranged this year to provide 
facilities to the· Ganga Shangatri of 
Tripura during the last 'Uttarayan 
Sankranti Festival'; 

(b) Whether any repI:esentation h .... 
been received from the people of 
Tripura for providing special plane to 
the pilgrims of Tripura during this 
holy occasion; and . ~ 

(e) if so, the action taken in the 
matter7 

The Minister of Civil Aviation (Shri 
KanUDgo): (a) Yes, Sir. On;! extra 
flight was operated on the 13th Janu-
ary, 1965. 

(b) Yes Sir. 
(e) The Corporation received a re-

quest to operate speC'ial flight Cal-
cuttalAgartalalCalcutta on 11th, 12th 
and 13th of J'3nuary, 1965-two flights 
each day. As extra schedule on one-
way load basi. was uneconomical, the 
flights on round trip charter basis at 
a cost of Rs. 3,000 per flight were off-
ered. The organizer of the Pilgrims 
movement was not agre~ble to this 
rate. He took one flight on the 13th 
January. 1965. However, about all 
the normal flights were operated \\·ith 
28 seater aircraft with a view to pro-
viding extra seats lor the bene!lt of 
the Pilgrims. 
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The possibility of operating sche-
duled flights with DC-4 'aircraft was 
explored but due to the runway not 
being fit enough to receive a DC-4 
aircraft this -idea had to be dropped, 
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General Election to 0riMa LecWattA 
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1987. Shri C. K. Bh&ttacharna: 
Will the Minister of Law bp. pleased 
to state: 

(oa) whether hi! attention has been 
drawn to a statement made by the 




